
CENTRAL ADMINISTRATIVE TRIBUNAL 

CALCUTTA BENCH 

T.A. 45 of 1996. 

( CO 8414-LJ/ 84) 

Present : HON'BLE OR, B.C. 5ARPV 9  ADMINI$TRATItiE MEIIBER1  

HON'BLE PR. 0. PURKAYSTHA, JUDICTAL PEM8ER 

S/Sri 

1. P,R, Røy 
5/ 0 . 0,L• Roy, Motor Pn, 

2, .Srtrgachi ( likiapara). 

2, S.K. Pramanik, 
S/ow Lt, S.. Prmanik, 
Motor Man, Santragachi. 

P.K, Chose, 
Sb- Lt, P.R. Chose, 
Electrical Driver Cr C' 
Rourkela, 

B.P. Singh 
S/o_ J.A. lingh, 
Elec. Driver, Gr_ 'C', 
Rourk ala, 

S. 1 N. Dubey, 
S70 Lt, K.L. Dubey, 
Elec. Asstt, Driver, 
Rourkele, 

6, S.K, Chakraborty, 
Sb-Lt, A.M. Chakráborty, 
Elec. Asstt, 

7,, N.B, Outte, 
S/o_ Lt, AShutosh Dutta, 
Ele. Driver Cr 'C', Tatanagar. 

80  R.J, Garari, 
S/o Lt, Dasharath Grari, 
Elec. Driver, Cr 'C', Bondamunda, 

9, K.N. Rem, 
S/o Lt, Laly, 
Elec. Driver, Chakradharpur, 

10. G.Y. Rajlu, 
S/0_ Lt. Satya Gopal, 
Elec, Driver, Tatanagar, 

11, Rb Rashid, Diesel Driver, 
Jharaugunda, 

12. S L. Bhattecharyya, 
Sic- Lt. L.C. Bhattacharyya, 
Ministerial Clerk, Bondamunda. 
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 14, '-V,6  K&Sharni 	
son

, on ofF L;Narashinghatn, 

ElOcio Driver, Bilaspur ' 	 p 	
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15. 	N. 0,' C.habraborty, son of N, qha1abory, 

Diesel Driver, Sadole. 

16, 	Debi Singh, son of Chat elall, Diesel Driver, 
Sadole,  

170 	Bhola Singh, son of Bishram Singh, Diesel 

Driver, Sado].e. 

I. 	
18, Kusum Singh, son of Deokaram Singh, Diesel 

Assistant Driver, Sado]., 

Rani BIgalI, son of late Bhukkux, First Fireman, 
Sadole, 

3eo Prasad Singh, of Labe Sadhu Singh, Diesel 

Driver, SadQle, 

. 	 21
4, klahe-ndar Prasad, son of late Seo Miry, Elec, 

Driver, Bhilaj Marshalling Yard, 
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3. G. Ra, son of S&t yanarayana2  Elee,' 
Driver, Bh.tllai ?4arshauing Yard1  

I 

A.. .AnandRao, son oi A. GagannathanDj56] 

Driver,, Don 	Garh 

B, G. Henry, son of'late B. C. Salman Driver 
Gr. 'C', Khurda 

'A. K. Dubta son of 

Khurda Road, 

A. Adinarsyana, son of late P. Bapaih Driver 

Gr, 'A' (sL) Khurda Road. 

* 270 	P. Erayya, son of P Raznniaiino, F1r Ffrg man 
Khurda Road, 

280 	N, Redden, son oflate V. N. Redden, Shed 
Man, Khurda Road, 

290 	G, Ad:tharayane, son of late G, Basaya, 'Fir st  
Fireman, Khurda Road, 

T, N. Panda, son of late B, N. Panda, Driver 
Gr, 'C' Khurda Road, 

J.N, Panda, son Of late L. N. Panda,' Driver 

Gr, 'C', Khurda Road, 	 mink  

N, 	Karma1r son of  late N.C. Karma, 

13, N, Gr, I, Khurda Road. 

G, 3, N. I4urty son of Krishna Sastry, Diesel 
Assiøbant, Kautabhanjj. 

34 *004 4  

Contd,,P/4, 



4 

:. 	64 	: 

3 	R. Redaáppalu  son o. R. Barappa Diesel 

( 	 Assistant, Ka11tabhanjj 

35 	Srizii1 Rao son of'M Jangarnaiah First S 	 • 

vFfrenan, Kaut abhanj i. 

S 	
H' 	.Pet1t1oner.  

S 	
Versus 

	

1. 	Union ofIndia through the General Manager, 

South Eastern Railway, Garden Roach, Calcutta-

700 042. 

	

2. 	Chief Electrical Engnoer, South Eastern 

Railway, Garden Reach, Calcutta - 700 042, 

Chief Personnel Officer, South Eastern 

Railway, Garden Reach, Calcutta - 700 042. 

Chief Siaal Tally Conimunicat ion Engineer, 

South Eastern Railway, Garden Reach, Calcutta - 

700 042. 

Chief Mechanical Engineer, South Eastern 

Railway, Garden Reach, Calcutta - 42, 

6. 	Diviajonal Railway Manager, South Eabern 

Railway, Itharagpur, Digt, Midnapiu', 

/1 7. 

 

Divisional Railway Manager, South Eastern • 

Railway, Chakradharpijr, Dist. S:1nghbhoom ( l 

S 	 • • 	8, Divisional Railway Manager, Sbuth Eastern 

Railway, Bilaspur, Dit Bilaspur3  fi• 

9 S..... 

S 	 Contd.,...P/5, 
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0, Dlvi, Rly, Manager, 
S,C, Rly, 
Khurda Ro9d, 
01st.- Purl. Orissa. 

Dlvi. Rly.  Pnagèr, 
.E. Rly, Naqpur, lharaShtr9, 

01v1. Rly. Manager, 
S.E. Rly,, lJaltair, 
0&st— Waltair, 
Andra Pradesh, 

Respondents. 

For appLlicants : t0ne. 

For respondents : IlL. S. Chowdhury, Counsel. 

Ordered on : 239,97 

ORDER 

B, C.Srma 

When the matter was taken up toddy, none appears for 

the applicant. However, Mr. Chowdhury, ld•  Counsel, appears Por 

the respondents. 

2 0 	 We find that this matter has already been disposed of 

by the High Court on 2.7.1984. Thereafter, the records were sent 

by the High Court to this Tribunal and the Tribunal had again 

orderedon 11.3.1988 that the record be sent back to the High 

Court. It appears that the matter has again been transferred by 

the HigI Court even after disposal of the case. 

3. 	. Accordingly, we order that the record be sent back to 

the High Curt at Celcutt5 since the matter has been disposed of 

by the Higpi Court, 

MEMBER (3) 	 IYEMBER (A) 


